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' giva berein below the details of the assets (immovabte, movable, bank balance, etc) of
q | ,

npself, my spouss andk dependeints*:

o allz.of moyabie assele :
{Assets In jolnt fama indicating the extent of joint ownershlp whl also have to ba
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' (i) |Depasits in
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Nan-Banking E f;)a [ 1 59, W‘}/P- —— —_— '
Finzncist r 8 i Cmoyus) S
Companies 5»3_;754»901___
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¢ (8 | Bonds, L -
Debapturas and !
Shares In ]
- companies — iy —
- { (iwy | Other financial i
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Savings, LIC = - — —
Polictes, et £
{v} | Matar Vehicles 1 £, %c . fetsr N~ Neded
{detalls of f ffe-s5en pap el-pord —
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such as values '
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tlote: Value of Bonds / shares / Debantures as per the latest market value in Stock
Exchange In respect of {isted companies and 48 par books in the case of non jisted |
tompanles shiould he given. ‘
* Dependant here means o parson substantlally dependent on the coma of the
employes,




[Mote: P‘rope;rﬁes in jolr

alsa have ko he Indicated]
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Salf
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Gegantiant-g |
MNama

Agricultural Land
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= Survay numbear{s)

- Extent {Total
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(17} | Buildings (Cemmercial
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Location(s}

- Survey fdoor
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- - Exterit (Tokal
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- Current market
valie
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(iv) | Houses / Apartments,
etc,

= Lacation(s)
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numBen{s)

- Extent {Tokal
measuyrement)

= Cihvent markst
valug

.

' {v] | Others (such as

iftarest in proparty)

{2)

Ingtitutions and governmant dues:-
[Note : Please give separate detalls for each item)

I glve herein helow the detalls of my fiabillttes © overduss to publle Anancial

Sr. | Dazeription Name & addrass af gank / Amoyst outstunding as

Hin, Fionncial Institutions{s) / GF wreonnerina — -
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ay [y Loans from Banks HoEce %:-(:YHK,; Loty

{11} Loans fieum Fnanclal
Institutions

Car lem. 22 € g)pes]

——

(i) Government Dues:
{4) duss to departments
dealing with government
atcommedation

greer ver g

= e
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(B} dues o departments
deafing with supply of

Mater

{c} dues to departments
desling with suppiy of
electricity




{d) dues to departments
deallng with telephenes 9
[ () duss to drpartments ;
dealing with government
transport {ncluding e
alrcraft ang higlicopkarg)
{f} Other dues, If any

(b} i) Income Fax incleding " . )
surnharge [Also indicate Lrareed Saor’
the agsesgrient year upto A bf—Qyocharsd
which Incomie Tax Refurn i ';,LPVMZ. ’}gf;%_m - -
| flled. Give alsy Perfmanant .
Account Mumber (PR mw o, - B zPR-5480Y
(i) Waalth Tax Talso
Indieate the assessmeant
| year upto which Wealth — —_—
Tax return filad,]
(i} Sa;es Tay {Ortly in
caze of progrieteny
husiness] g =
(iv) Property Tax

erconal Deball

GPFCPF/PRAN MNo. - PTe)BLG 1299

Gender :- [1’ 1§07

Pate of Birth = Toj9lols ]/ |9 |7 2 | onmamaprn
ClassiGroupn - 8 [AJBAC)
Cadre ¥ Freashebiee Code, dAla PRI i

(Fufl Hame .6, B.A.5.-Blhar Adminletrative Service,
B.3.5.- Blhar Secretarlat Servica gtc.)

Homse Districk ) P"?‘ 7 -
% Haveby declara that the above details are trie to tha best of my

knoviladge and balief,

Signatuse ... 00 5 ‘f’//p(!\/M. MBI .

Mame of Employea: ..DEI«?—.??&%,...Q“MW.&Q
Placa:uﬁﬁ'.'.’:{’ﬂ?:...... Designatian:,.. 499"?7'31??4%— T
Datet 03‘7/0 A2 Department: W,ﬁd}-ﬁ'?? I C*JP]“* Polireg
Mote: Plaase sign each pade of the declaratien. Asget deciaration forny

musk b b Ad size whits papar with computar typed (single side)
in prescribad format,




(d) dues to departments dealing
with telephones

(e) dues to departments dealing
with governments transport
(including aircraft and
helicopters)

(P) Other dues, if any

(b)

(i) Income Tax including surcharge
[Also indicate the assessment
year upto which Income Tax

Return filed. Give also Permanent

Account Number (PAN)]

Rs. 83,776/~
AY 2022-23
PAN-AUZPAG797P

(ii) Wealth Tax [Also indicate the
assessment year upto which
wealth Tax return filed.]

(iii)Sales Tax [ Only in case of
proprietary business]

(iv) Property Tax - -
€ Personal Detail
GPF/CPF/PRAN No. o PTS/BLA-1304
Gender - M (M/F}
Date of Birth - ol1lols {1 |9 |6 |9 (DD/IMM/YYYY)
Class/Group - B (A/B/C)
Cadre = Administrative

(Full Name e.g. B.A.S. - Bihar Administrative Service,

B.S.S.:- Bihar Secretariat Service etc.)

Home District - Jamui

I hereby declare that the above details are frue to the best of my knowledge and belief.

Place: PATNA

Date:

15.02.2023

Signature: HC{,S"{QMICQM”A'R,M

Name of Employee: MD. SIKANDAR ALAM
Designation: ~ ASSISTANT
Department: BIHAR LEGISLATIVE ASSEMBLY

Note: Please sign each page of the declaration. Asset declaration form must be A4 size white
paper with computer typed (single side) in prescribed format.




